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[Shri Satish Agarwal]
BUDGET ESTIMATES, 1978-80

Revenue receipts during 1979-80 are
estimated at Rs. 41.50 crores, includ-
ing Rs, 12.90 crores as grants-in-aid
from the Central Government. These
receipts will fully take care of the ex-
penditure on Revenue account, which
is also estimated at Rs, 41.50 crores.
On Capital account, the disbursements
during 1879-80 are estimated at
Rs. 3191 crores, including Rs. 6.64
crores for repayment of loans received
from the Central Government and
Rs. 1.52 crores for loang to be ad-
vanced by the Union territory Gov-
ernment. The requirements will be
met to the extent of Rs, 62 lakhs by
recoveries of loans to be effected by
the Union territory and the balance
of Rs. 31.29 crores by obtaining Joans
from the Central Government.

ANNUAL PLAN OUTLAY 1979-80

The Plan Outlay of the Union terri-
tory for 1879-80 has been placed at
Rs. 30 crores as compareg to the out-
lay of Rs. 27.50 crores for the previous
year. The increase in the gutlay has
been made for accelerating the pace
of development mainly in respect of
Minor Irrigation, Irrigation anq Power
Projects, Bambolim Medical College
Complex, Sewerage and Water Sup-
ply, Tourism and Village and Small
Industries,

In addition, there js a separate al-
Jocation of Rs. 40 lakhs for the
scheme of Integrated Development of
Western Ghatg which is under imple-
mentation in 3 selected Talukas.
Under this project, schemes relating
to agriculture, minor irrigation, dairy
development mnd forestry have been
taken up for the development of hilly
and backward areas.

The Budget for 1979-80 also includes
provisions for Central and Centrally
sponsored schemes to the extent of
Rs. 1.07 crores,
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Commission (St.) 232
App. of Exp.
VOTE-ON-ACCOUNT

While I have, as required, laid be-
forc the House the estimates of
reccipts and expenditure of the Union
territory of Goa. Daman and Diu for
the whole year 1979-80, and the con-
nected Demands for Grants gre also
being circulateg o the Hon’ble Mem-
beis along with other Budget papers,
I propose to move the House, in due
course, to authorise, for the present,
supplies sufficient to meet the esti-
mated expenditure of the Union terri-
tory for a part of the financial year
til} the end of Octoher. 1979,

14.26 hrs,

[Surt N, K, SHEJWALKAR in the Chair]

STATEMENT RE, APPOINTMENT
OF EXPENDITURE COMMISSION

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
CHARAN SINGH). Sir, while pre-
senting the Budget for 1979-80, I had
expressed concern regarding the
growing volume of Government ex-
penditure and announced that the
Government would appoint a Com-
mission with suitable terms of refe-
rence to conduct a comprehensive in-
quiry jnto jts expenditure, The Gov-
ernment has now finalisej the terms
of reference of the Expenditure Com-
mission. These would be us follows: —

(ay ldentify areas in which eco-
nomy can be effecteq without im-
pairing efficiency or adversely
affecting growth;

(b) Identify activities which are
not essential or where there is over-
lapping of functions between vari-
ous Departments of [the Govern-
ment of India or between activities
of the Central Government and
those of the State Governments
and suggest measures for phasing
out or rationalising such activities;

(c) Review the present arrange-
ments for creation of posts and
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staffing and suggest measures for
containing expenditure on staff
within reasonable limits;

(d) Review the existing arrangec-
ments for planning execution, moni-
toring and evaluation of major pro-
jeclts and programmes and make
suitable recommendations so  that
without detracting from account-
ability, the de~isiop making piucess
is expedited  cost escalations and
delavy are avoided and optimum
benefit is derived from the expendi-
ture incurred.

(e) Review present arrangements
for sanctioning unq conirolilng ex-
penditure and suggest how thesc
arrangements can be improved to
make linancial conirol more effec-
tive and at the same time imple-
mentation of projeets speedier; and

(f) Consider any other relevant
matter wnd muke -uitable recom-
mendations,

The Commission will be headed by
shri 8. N, Mishra, Member, Lok
Sabha. The nameg of other members
of the Commis-ion will be announced
shortly after their consent has been
obtained,

The Commission will be requesied
to make its reports in parls so that
action can be taken as and when cach
part of the report is received. and to
submit its final report within a year.

The Government hopes that .5 a
result of comprehensive study hy the
Expenditure Commission, it would be
possible to effect substantial  eco-
nomies in Government expenditure,

14.30 hrs,

MATTERS UNDER RULE 377

(i) ProrEcTION OF FORESTS TO CENTRAL
Froobs.
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Matters under VAISAKHA 20, 1901 (SAKA)
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